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 Report  or  EAG  or  Inpza,  97l-72,
 Vots.  I  anv  II

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE  (SHRI
 K.  R.  GANESH):  I  beg  to  lay  on
 the  Table  a  copy  of  the  Report  (Hindi
 version)  of  the  Comptroller  and  Audi-
 tor  General  of  India,  for  the  year
 i97-72,  Union  Government  (Civil)
 Revenues  Receipts—Volume  I—In-
 direct  Taxes  and  Vol.  II—Direct  Taxes
 under  article  5l  (l)  of  the  Constitu-
 tion..  [Placed  in  Library.  See  No.  LT.
 5743/73].  च्

 NOTIFICATIONS  UNDER  ALL  Inpia
 SERVICES  ACT

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H.  MOHSIN):  On  behalf
 of  Shri  Ram  Niwas  Mirdha,  I  beg  to
 lay'on  fhe  Tablé  a  copy  each  of  the
 following  Notifications  (Hindi  and
 E¥glish  vérsions)  undér  sub-section
 (ay  Of  section  ‘3  of  the  All-India  Ser-
 vices  Act;  795I

 ~(),-The  ‘Indian.  Police  Service
 ‘ho.  GPixation-  of  Cadre,  Strength)

 Sixth  Amendment  Regula-
 =  tions,  1973;  published  in,  Neti-

 fication  No.  .  G.S.R.  905  in
 _-Gazette  of-India  dated  ‘the

 -  25th  August,  1973,  8.

 bay  The  Indian”  Pélicé’  Service
 (Bixation  of  Cadre  Strenéthy
 Fifth  Amendmént  “Regula-
 tions,  1973,  published  in  Noti-
 fication  No.  GS.R.  906  in
 Gazette  of.  India  dated  the
 2th:  August,  ‘1973.

 (3)  The  Indian  Police  .-Service
 (Pay)  Second  _  Amendment

 Rules,  1973,  published  in  Noti-
 a  fication  No.  .  G.S.R..  907  in
 .  Gazette  of  India  dated  the

 25th  August,  1973.

 (4)  The  All-India  Services  (Con-
 fidential_  Rolls)  Amendment
 Rules,  1973,  published  in  Noti-

 NOVEMBER:  2I,  973

 (5)

 (6)

 (7)

 (8)
 Service

 (9)  The  Indian  Police

 (10)

 (i)
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 fication  No.  G.S.R:  942  in
 Gazette  of  India  dated  the  8th’
 September,  1973.

 The  All-India  Services  (Con-
 fidential  Rolls)  Second

 Amendment  Rules,  1973,  pub-
 lished  in  Notification  No.
 G.S.R.  425  (E)  in  Gazette  of
 India  dated  the  llth  Septem-
 ber,  1973.

 The  Indian  Administrative
 Service  (Recruitment)  Fourth
 Amendment  Rules,  ‘1973,
 publisheq  in  Notification:  No.
 G.S.R.  427  (E)  in  Gazette  of
 India  dated  the  2th  Septem-
 ber,..973.

 The  Indian  Police  Service
 (Recruitment)  Third  Arnend-
 ment  Rules,  1973),  published
 in  Notification  No.  GSR.
 428  (E)  in  Gazette  of  India
 dated  the  i2th  September,
 1973.

 The  -Indian  Administrative
 (Appointment.'.  by

 Promotion)  Second  .  Amend-
 ment  Regulations,  ‘1973,  pub-
 lished  in  Notification  No.
 GS.R:  429  (E)  in  Gazette  of
 India  dated  the  l2th  Septem-
 ber,  4973

 Service
 (Appointment  by  Promoticn)
 Second  Amendment  Regula-
 tions,  1973,  published  in  Noti-
 fication  No.  G.S.R.  430  (E)  in
 Gazette  of  India  dated  the
 i2th  September,  1973.

 The  Indian  |  Administrative
 Service  (Fixation  of  Cadre
 Strength)  Sixth  Amendment
 Regulations,  1973,  published

 in.  Notification  No.  G.S.R.
 450  (E)  in  Gazette  of  India
 dated  the  22nd  September,
 1973.

 The  Indian  Police  Service
 (Fixation  of  Cadre  Strength)
 Eighth  Amendment  Remua-
 tions,  1973,  published  im  Noti-



 235  Papers  kid.’  KARTEKA  30,  3988  (SARA)  Papers  Lotd  226

 fication  No,  G.S.R.  0l6  in.
 Gazette  of  India  dated  the
 22nd  September,  ‘1938.

 42)  The  Indian  Police  Service
 (Pay)  Fiftb  Amendment

 ‘Rules,  1973,  published  in  Noti-
 fication  No.  G.S.R.  1017  in
 Gazette  of  India  dated  the
 22nd  September,  I973.

 €i3)  The  Indian  Administrative
 Service  (Fixation  of  Cadte
 Strength)  Ninth  Amendment
 Regulations,  1973,  published
 in  Notification  No,  G.S.R.
 089  in  Gazette.of

 i
 \dia  dated

 the  4th,  October,

 “ID.  The  Indian’  Adirinistrative
 Servicé

 CAppein
 ntment  by

 Promotion)  a  Amend-
 ment  Regulations,  I878,  pub-

 67  jn’  Notification  No
 a  |

 A,  oT
 (i).  in  Gazette  of

 i  hated  the  24th  October,
 dey  #  0

 (15)  The  Indfati'Pétice  Service
 Ft  (Appointment  by  Promotien)

 &  Third...Aymendment  Regulae
 tiga;  (1938,  published:  in  Noti-
 fication  No.  G.S.R.  478  (E)  in
 Gazette  of.  India  dated  the
 24th,  Octgher,  $973

 6).The  Indian  Forest  Serviee
 (Pay)  Amendment  Rules,

 -e©.Y  7°998>  publi#hed  in  Notifica-
 ‘tion  NO:  GBR  ay  in  Gazette

 फो  दि  Sof  india  dated!  the  27th  Octo-
 ‘ber,  973

 47)  The  Indian  Police  Service
 (Pay)  Sixth  Amendment
 Rules,  1973  published  in
 Notification  No.  G.S.R.  8l

 in  Gazette  of  India  dated  the
 370  November,  973

 418)  The  Indian  Police  Service
 (Fixation  of  Cadre  Strength)
 Ninth  Amendment  Regula-

 tions,  1973,  published  in  Noti-
 rok  fication  No.  GGR.  82  in

 «cl  '  (Gazette  of  India  -  dated  the
 ‘Tl.  Sad  November,  1073.  >  -

 7

 (19)  The  Indian  Police  Service
 (Fixation  of  Cadre  Strength)
 Tenth  Amendment  Regula-
 tions,  1978,  published  in
 Notification  No.  G.S:R.  83
 in  Gazette  of  aes

 eee
 the

 3rd  November,  978.°

 (20)  The  Indian  Police  ‘Service
 (Pay)  Seventh  Amendment
 Bules,  1973,  published  in
 Notification  No,  G.G&.R.  84
 in  Gazette  of  India  deted  the
 3rd  November,  1973.  [Placed
 in  Librany.  Sea  No.  L.T-5744/
 73.)

 Nermicatxans  unesar  DELHI  SIKH
 Guapwaras  Act

 SHRI  F.  H.  MOHSIN:  I  beg  to  lay
 on.  the.  Table—

 (l)  A  copy  each  of  the  following
 Notifications.  under  sub-gaction  (4)  of
 seifien  39  ef  the  Rethi’  Sikh  Gurd-
 wares  Att;  9r—.

 @  The  Delh}  Sikh  Gurdwara
 Management

 Geen  dane _gistration  of  Electors)  es,
 40753  published  in  Notifica-_

 ,-tion  No.  GSR  28  (E)  in
 ‘Gazette  of  India  dated  the
 22nd  January,  973  (English
 version)  and  G.S.R.  284  in.
 Gazette  of  India  dated  the’
 24th,  Manch,  ‘973.  (Himdi  ver-
 sion).  and  corrigenda  therete:
 published  in  Notifications
 Nos.  G.S.R.  379  dated  the  3lst
 March,  ‘1973,  G.S.R.  672  dated
 the  30th  June,.973  and  G.5.R.
 93]  dated  the  25th  August,
 973

 (ii)  The  Delhi  Sikh  Gurdwara
 Management  Committee  (Re.
 gistration  of  Electors)
 Amendment  Rules,  978
 (Hindi  and  English  versions)
 published  in  Notification  No:
 G.8.R.  67l  in  Gazette  of  India
 dated  the  30th  June,  1973.

 (iti)  ‘The  Delhi’  Sikh  Gurdwara
 Management  Committee  (Row


